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ORDE.R 
B.C.Sarma, AM 

This M.A. has been filed with the prayer that cause 
I 

title of the O.A. be amended in respect of respondent No.l. The 

applicant in the O.A. submitted that Union of India, represented 

through the Chairman, Ordnance Factory Board, Calcutta, i.not 

permissible. In the M.A. he has prayed for liberty to amena the 

said cause title by incorporating the words "the Secrehary, 

Ministry of Defence Production, Govt. of India, Central 

Secretariat, South Block, New Delhi". 	However, Mr. Dutta, id. 

counsel, submits that the correct designation will be the 

Secretary, Ministry of Defence, Deptt. of Defence Produc!tion, 

South Block, New Delhi. 	Ld. counsel for the applicant adcepts 

this submission. 	The M.A. is, therefore, allowed. We give 

liberty to the applicant to make necessary correction in the 

cause title. No order is passed as regards costs. 

2. 	O.A. is adjourned to 11.11.97. 

MEMBER (J) 	 MEMBER (A) 


